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Bombay-400088  

Personnel Officer 
Telecom 	Factory 
Deonar-400088 
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STAMP APPLICATION NO. ___ OF 1990 

IN 

ORIGINAL APPLICATION NO. 	OF 1990 

S.S.Waje 
Working as Chowkidar 
Staff No.E/864 
Watch& Ward Section at Telec 
Deonar 
Bombay-400088  
(Address for correspondence 
C/s. G S Walia, Advocate, 
High Court, 89/10 2  Western 
Railway Employees Colony, 
Matunga Road, Bombay-4O0019.. 

V/s. 

1. union of India 
through General Manager 
Telecom Factory 

Applicant 

T,'ibuna, 
N.w toinbaY BenCh 

eceivd apphGat) 
,by 

For RegiStrar 

Respondents 
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Date 

Mr. G.S.Walla,vocate 
for the hppliCaxlt. 

r. V.3. Masurkar 

Counsel for 
the  Respondents. 

Mr. Djasurkar has 
undertaken to file note 

the next date. appeareflce on 

Mr. WaJ-ia has undertaken 
to serve copy of the 

ApplicatiOfl 
Masurkar on the counsel Mr. 

of 3 days. within a periOd 

Mr. Masurkar request filing 
to grant further time for 
the replY' 

Adjourned to 23.10.90 
for reply and further direCti050 
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Date: 23.10.90 

Neither the Applicant nor 
his Advocate are present. 

Mr,V.S. Masurkar, Advocate 	W 

for the Resoondents.' 

Today the matter is fixed 
for filing reDly. But Mr. 
Masurkr stated that copy of the 
appliction has not been received, 
yet, 	Applicant is to 
send Q,Py tv of the apolication 
either to the Advocate or to 
Respordeflt No.2. 

Adjourned to 4.12.90 
for reply and further directions. 

Copy of the order may be 
serd to the Advocate for the 
A'oplicant. 	 - 

Registrar. 
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Date: 4.12.90 

Neither the Applicant nor 
his Advocate 	present. 

Mr. V.K. Mukadam, Sr.Section 
- Supervisor, Telecom Factory, 

Bombay is present on behalf of 
Respondents. 

Mr. M4kdam stated that the 
departmentstill not received 
the copy of the application 
from the Advocate for the 
Applicant. As per order 
dt. 23.10.90 a copy of the order 
was sent to the Advocate for 
the Applicant on 5.11.90, inspite 
of that, the copy of the 
application has 'not been received; 
by the Respondents.F 

journed to 21.12.90 as 
a ltX chance failing which the 
matter may be referred to the 
Tribunal for orders. 

Copy of the order may be 
sent to the Advocate for the 
Applicant. 

Dy,Beistrar. 
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Mr. G.S,Walja Advocate 
for the Applicant; 

Mr. V.M.pradhan for Mr 
V.S. Masurkar l, Advocate for the Rendents J  

Copy of the origina' 
applicatton is handed over to 
Mr. V.11,4.pradhan 

Adjourned to 12.2.91 for */' reply and further 
directOflS/ 



Date: 12.2.91 

Neither the ApoliC ant nor 
his Advocate are present. 

Mr. V.S.Masurkar, Advocate 
for the ReondentSo 

Mr,. Masurkar prays to grant 
time for filing reply. 

Adjourned to 26.3.91 for 
reply and further d4ireZction 

Registrar ' 
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